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1 Laying of Bills Assented :-

1, | The Commonwealth Shn PK,Kunhahkmy, The Bifl received the assent of the |
Trust, Kozhikode * | Minister for Industries | President on February 1, 2018.
(Acquisition and - and Information The Bill as assented to by the|.

" | Transfer of Under Technology President was laid on the Table by
| Taking) - the Secretary on June 5, 2018, (Act
Bill, 2012 1of 2018) R |
- | (Bill Ne. 1280fXIIl
o IKLA) _ ' .

2. | The Kerala DR. T.M. Thomas Isaac, The Bill received the assent of the
Appropriation MmisterforFinanceand Governor on March €, 2018. - The

* | Bill, 2018 Coir - Bill as assented to by the Governor | .
(Bill No. 105) |was laid on the Table by the

o Secretary on June 5, 2018

. . {Act 3 of 2018)
3. |TheKerala = DR. T.M. Thomas Isaac, | The Bill received the assent of the
'| Appropriation - Minister for Finance and | Governor on March 31, 2018. The
{No. 2) Bill, 2018 Coir ' '| Bill as assented to by the Governor
(Bill No. 129) was laid on the Table by the
S ry - on Jume ‘5, 2018

- {Act 4 of 2018)

4. !The Kerala Finance DR.T.M. Thomas Isaac, The Bill received the assent of the
Bili, 2018 - M.lmsterforf"inmceand Governor on March 31, 2018, The |
(Bill No. 125) Coir- Bill as assented to by the Governox -

was laid on the Tahle by the]
Secretary oo June 5 2018
(At S of 2018)
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The Kerala Finance

DR.T.M. Thomas Isaac,

The Bill received the asset of the

2018 (Bill No. 116)

(No.2) Bill, 2018 Minister for Finance and | Governor on March 31, 2018. The
(Bill No. 126} Coir C Bill as assented to by the Governor
|was laid on the Table by the
‘| Secretary - on June 5, 2018
3 - (Aa6of2018) =

6 | The Kerala Fiscal DRT.M. Thomas Isaac, | The Bill received the assent of the
Responsibility Minister for Finance and | Governor on March 31, 2018. The
(Amendmeit) Coir Bill as assented to by the Governor
Bill, 2018. was laid on the Tshle by the
(Bili No. 130) Secretary on June 5, 2018 '

{Act 7 of 2018)

7 | The Payment of Shri. A K Balan, Minister | The Bill received the assent of the |
Salaries and . for Welfare of Scheduled | Govemnor on March 31, 2018. The
Allowances Castes, Scheduled Tribes, | Bill as assented to by the Governor
{Amendment) Backward Classes, Law, |was laid on the Table by the

1 Bill, 2018. Culture and Secretary on June 5, 2018 -
(Bill No. 127) Parliamentary Affairs (Act B of 2018)

8. | The Kerala Payment of | Shri. A K. Balan, Minister { The' Bill received the assent of the
Pension to Members of | for Welfare of Scheduled | Governor on March 31, 2018, The
Legislature Castes, Scheduled Tribes, { Bill as assented to by the Governor
(Amendment) ‘Backward Classes, Law, |was laid on the Table by the
Bill, 2018 . Culture and Secretary oo June 5, 2013.
(Biil No. 128) _ | Parliamentary Affairs {Act 9 of 2018)

9. | The KeralaRoad - | Shri. AK. Saseendran, | The Bill received the assent of the |

'| Safety Authoriry Minister for Transport | Governor on -April 7, 2018, The
{Amendment) Bill as assented to by the Govemqr
Bil, 2018, was laid on the Table by the
(Bill No. 169) Secretary on June 5, 2018. (Act 10

. ' ' 'of 2018)

10. | The Kerala Co- .Shri. Kadakampally The Bill received the assent of the
operative Societies Surendran, Minister for | Governor on April 7, 2018, The
(Amendment) Co-operation, Tourism Bill as assented to by the Governor
Bill, 2018. and Devaswom was laid on the Table by the
(Bill No. 108) Seczetary on. June 5, 2018, (Act il

' of 2018)

11. | The Madras Hindu Skri. Kadakampally . | The Bill received the assent of the
Religious and Surendran, Minister for | Governor on April 7, 2018. The
Charitable Co-operation, Tourism Bill as assented to by the Governor
Endowmenis and Devaswom was laid on the Table by the
(Amendment) Bill, Secretary on-June 5, 2018. (Act 12

of 2018)
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The Kerala Investment | Shri. A.C. Moideen..

Promotion and Minister for Industiies, Govemor on April 7, 2018. The
Facilitation Sports and Youth Affairs Bill as assented to by the Govemnor
{ Bill, 2018° . ' was laid on the Table by the
(Bill No. 88) | Secretary on June 5, 2018. (Act 13
: .| of 2018) ’ :
-13. | The Kerala Invesiment Shri. A.C. Moideea. 'Ihe_Bﬂlre_ceivedthe'assentofﬁle
Promotion and Minister for Industries, | Governor on April 7, 2018, The
Facilltation (Ne. 2) Sports and Youth Affairs Bill as assented to by the -Governor
Bill, 2018 : was laid on the Tasble by the
(Bill No. 89) Secretary on June 5, 2018. (Act 14

_ of 2018) :

11 Bills Passed .

1. | The Kerala DR, K T. Jaleel, Minister | The Bill was published as Gazetie
Municipalisy for Local Self _ Extraordinary on May 26, 2018 and
(Amendment) Governments, Welfare of introduced in the Assembly on June
Bill, 2016 | Minorities, Wakf and Hajj | 4, 2018. The Bill was refeired to
(Bill No. 135) - | Pilgrimage the Subject Committee IX on June

. . 14, 2018 The Bill as reporied by the

Subject Committee was
on June 11, 2018, The Bill was

considered and passed on June
- . . | 18,2018, . ' .
1%. The Kerala Panchayat | DR. K. T. Jaleel, Minister The Bill was published as Gazette
' ¥ | Raj (Amendment) far Local Self " | Extraordinary on May 26, 2018 and
Bill, 2018 Govemmems,Welfamof. introduced in the Assembly on June
-~ | (Bill No. 136} Minorities, Wakf and Hajj | 4, 2018. The Bill was referred to
' Pilgrimage . : the Subject Committee IX on June
: 4, 2018. The Bill as reported by the

Subject Committee was
on June 11, 2018.. The Bill was
considered and passed on. June

' 18, 2018,

3. | The Kerala DR. K T. Jaleel, Minister | The Bill was published as Gazette
Municipality (Second | for Local Self Extraordinary on May 27, 2018. and
Amendment) | Governments, Welfare of | introduced in the Assembly on June

"3 Bill, 2018 Minorities, Wakf and Hajj | 4, 2018. The Bill was referred 1o | .
(Bill No. 137) Pilgrimage the Subject Committee IX on June ) -
' : 4, 2018. The Bill as reported by the
Subject Committee was
on June 11, 2018. The Bill was
considered and passed on June 18,
2018. )




The Kerala DRTM. Thomas Isaac,
Appropriation (No.3) Minister for Finance and on hme 14, 2018
Bill, 2018 Coir ' ‘ |The Bill was introduced in the
(Bill No. 153) ' Assembly on June 18, 2018 and
. '. . passed on the same day. ,
The Sree Prof. C. Raveendranath, | The Bill was published as Gazatte
Sankaracharya inister for Education aordinary on May 29, 2018 and
University of Sanskrit: introduced in the Assembly on Jupe
(Améndment) 5, 2018. The Bill was referred to
Bill, 2018 + [ the Subject Committee VI on Jupe
.| (Bill No, 143) 185, 2018, The Bill as reported by the |-
: Subject Committee was
on June 11, 2018. The Bill was
considered and passed on Juge 18,1
' - 2018.
The Kerala University | Prof. C., Raveendranath, |The Bill was published as Gazette
(Amendment) Bi2l, bﬂnisterfor_Education on May 24, 2018 and
2018 T ' Introduced in the Assembly on June
(Bill No, 134) 5, 2018. The Bill was referred to
. the Subject Committee VI on June |
5, 2018. The Bill as reported by the
- | Subject Committee was presented
. on June 11, 2018. The Bill was|
.1 considered and passed on Jone 19,
. : ' 2018. L o
. | The Kerala University ! Prof. C. Raveendranath, | The Bill was published as Gazette
{Alternate Minister for Education Extraordinary on May 31, 2018 and
Amangememt ' .intrndncedinThE'Assembly-on’
Temporarily of Senate June S, 2018. the Bill was refered |
and Syndicate) Bill, to the Subject Committee Vi onf
2018 June 5, 2018, The Bill as reported
(Bill No. 150) by the Subject Commitiee was |
. presented on June 11, 2018. The| -
Bill was considered and passed on | -
' : June 19, 2018. :
The'KeralaPmdlayat DR. K. T. Jaleel, Minister | The Bill' was published as Gazetie
| Raj {Second [ for Local Self - Em'aordinaryonMayZZ 2018 and
Amendment) B}, Governmeats, Welfare of | thtroduced in the Assembly on Jjune
2018 anﬂues,WakfandHajj 6, 2018. The Bill was refemred to
(Bill No. 138) - Pilgrimage ‘| the Subject Commistee IX on June

6, 2018. The Bill as reposted by the
Subject Committee was Presented
on June 11, 2018. The Bilt was
considered and passed on June 20,
2018, .




-

The Travancore-

Shri. Kadakampally

The Bill was published as Gazette

Cochin Hindu | Surendran, Minister for | Extraordinary on May 29, 2018 and”

Religions Institwtions | Co-operation, Teurisem introduced in the Assembly on June

(Amendment) and Devaswom 6, 2018. The Bill was referred to

Bill, 2018 the Subject Committee H on June 6,

(Bill No. 144) 2018. The Bill as reported by the
Subject Committee was presented
on Jupe 12, 2018. The Bill was
considered and passed on June 20,
2018,

10. | The Kerala State Prof. C. Raveendranath, Bi]lwaspublishednsGazene, :
Higher Education Minister for Education Extraordinary on May 28, 2018 and |
Council (Amendment) o introduced in the Assembly on June |

| Bill, 2018 6, 2018, The Bill was referred to
(Bill No. 142) the Subject Committee VI on June
. 6, 2018. The Bill as reported by the
Subject Comminee was presented
on June 12, 2018. The Bill was
cansidered and passed on June 20
‘1 2018.

11. | The Kerala Imigation | Shri. Mathew T. Thomas, The.Bill was puhljshed as Gazeite
and Water Minister for Water Extraordinary on May 28, 2018 and
Conservation Resources - introduced in the Assembly on June

* | (Amendment) [ 7, 2018. . The Bill was referred to
Bill, 2018 ' theSubjectCmnmmeelﬂonJune

- | (Bilt No. 139) 7, 2018. The Bill as reported by the

Subject Committee was

on June 12, 2018. The Bill was
considered and passed on June 21,
2018.

12. {The A.P.JAbdul - |Prof C. Raveendranath, The'BillwaspublishedasGm
Kalam Technological | Minister for Education | Extraordinary on May 29, 2018 and
University : introduced in the Assembly on June
{Amendment) Bill, 11, 2018. The Bill was referved to
2018, the Subject Committee VI on June
(Bill No. 145) 11, 2018. The Bill as reported by

the Subject - Committee was |-
on June 18, 2018. The

Bill was considered and passed on

June 21, 2018.




The Bill was published 25 Gazette

13. | The Kerala High Court | Shri. Pinarayi Vijayan,
(Amendment) Bill, Chief Minister ~ Extraordinary. an May 28, 2018 and
12018 {(The Bill was piloted by | introduced in the Assembly on June
(Bill No. 140) Shri. A.K. Balan, Minister | 11, 2618. The Bill was referred to
~ | for Welfare of Scheduled - | the Subject Committee XV1 on June
| Castes, Scheduled Tribes, | 11, 2018, The Bill as reported by
Backward Classes, Law, |the = Subject Committee was
Culture and presented on June 18, 2018. The
Parliamentary Affairs Bill was'considered and passed on
June 21, 2018.

14. | The Kerala Shri. E.Chandrasekharan, | The Bill was published as Gazette

Conservation of Paddy | Minister for Revenue and | Extraordinary on May 31, 2018 and
. | Land and Wetiand "Housing - introduced in the Assembly on June
(Amendment) 7, 2018. The Bill was referred to
Bill, 2018 the Subject Committee 11 on June 7,
(Bill No. 149) - 2018. The Bill as reported by the
. Subject Committee was presented
on June 20, 2018, The Biil was
considered and pased on June 25,

. . .| 2018,

15. | The Abkari Shri. T.P. Ramakrishnan, |The Bill was pubhshed as Gazette
{Amendment) .{ Minister for Labour and | Extraordinary on May 28, 2018 and
Bill, 2018 Excise : introduced in the Assembly on June
(Bill No, 141) 11, 2018, The Bill was refemred to

the Subject Committee VIII on June.

11, 2018. The Bﬂlasrepm-tedby
the Subject Committee was| -
presented on June 19, 2018. The
Bill was considered and passed on |

| June 25, 2018.
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2018 (Bill No. 132)

Backward Classes, Law, -
Culture and

1 | The Kerala Madrassa' | DR. K. T. Jaleel, Minister | The Bill waspublishedasGaz.ette
' Teachers Welfare Fund { for Local Self ExtmormnalyonMayB 2018.
Bili, 2018. (Bill No. Governments, Welfare of
131) Minorities, Wakf and Hajj
2 | The Kerala Advocates | Shri. A.K. Balan, Minister The Bill was published as Gazette
Clerks Welfare Fund | for Welfare of Scheduled | Extraordinary on May 9, 2018,
(Amendment) Bili, = | Castes, Scheduled Tribes, e
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The Employee's
Compensation (Kerala
Amendment) Bill, -

|| 2018 (Bill No. 133)

Shri. T.P. Ramakrishnan,
Minister for Labour and
Excise ’

The Bill was published as Gazette
Extraordinary on May 21, 2018.

The Calicut University

(Alternate
Amangement
Temporarily of Senate
-{ and Syndicate) Bill,
2018 {Bill No. 146)

Prof. C. Raveendranath,
Minister for Education

The Bill was pubhshed as Gazetle
Extraordinary on’ May 29, 2018,

The Kerala Farmer's
Welfare Fund Bill,
2018 (Bill No. 151)

"1 Shri. V. S. Sunil Kumar,

Minister for Agriculmre :

_TheB:llwaspublishedasGazeae

E.xn'aordinary on June 1, 2018.

The Kerala Advocate
Clerks Welfare Fund
(Second Amendmem)
- | Bill, 2018

{ (Bill No. 152)

Shri. A.K. Balan, Minister
1 for Welfare of Scheduled

Castes, Scheduled Tribes,
Backward Classes, Law, |

The Bill was published as Gazette
Extraordinary on June 4, 2018.

Cultare and
Partiamentary Affairs ‘
The Kerala Promotion | Shri. K Raju, Minister for { The Bill was published as Gazene
of Tree growth in Non- | Forest and Wildlife. Extraordinaly o June 23, 2018.
Forest Areas, Bill, '
2014 (Bill No, 154)
V.K. BABU PRAKASH,

SECRETARY.
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